
LOK SABHA 

UNSTARRED QUESTION NO. 739 

TO BE ANSWERED ON 21
ST

 NOVEMBER, 2016 

 

ROYALTY ON CRUDE OIL 

 

739.  SHRI  BAHADUR  SINGH  KOLI: 

 

isVªksfy;e vkSj izkÑfrd xSl ea=h 

 
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

 

(a) whether the Oil and Natural Gas Corporation Limited makes payment of royalty on post-

discount prices to the States;  

 

(b) if so, the details thereof and the reasons therefor; and 

 

(c) whether the royalty being given to the States is based on pre-discounted prices of crude oil 

and if so, the details thereof? 

 
ANSWER 

 

isVªksfy;e vkSj izkÑfrd xSl ea=h (Lora= izHkkj) 
¼Jh /keZsUnz iz/kku½ 

 

MINISTER OF STATE (I/C) IN THE MINISTRY OF PETROLEUM AND NATURAL GAS 

(SHRI DHARMENDRA PRADHAN)  

 

 

(a) to (c):     At present there is no discount on sale of crude oil by Oil and Natural Gas 

Corporation Limited (ONGC) and royalty is being paid to States on the basis of price realized 

by ONGC.  
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